\ 214
| TEM NO. 8 REA STRAR COURT. 2 SECTI ON | VB

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (Cvil) No(s).9625-
9637/ 2008
Uuol. & ORS Petitioner(s)
VERSUS

GURDI T & ORS. Respondent ( s)
(Wth appln(s) for c/delay in filing SLP and office report ))

WTH SLP(C) NO 12672-12674 of 2008
(Wth office report)

Dat e: 30/08/2011 These Petitions were called on for hearing
t oday.
For Petitioner(s) M. A K Kaul , adv.

M. B. Krishna Prasad, Adv.

For Respondent (s) M . Dhiraj, adv.
M. P.N Puri, Adv.
M

Sanj eev Mal hotra , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Servi ce is conpl et e. All t he respondent s are
granted four weeks tinme as a last chance for filing
counter affidavit.

List the nmatter on 28.09.2011.

(Sunil Thonas)

Regi strar
SB
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